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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 11.08.2016

NAME OF THE COMPANY: M/s. Sh. T.R Arya V/s. M/s. Dilawari Motors Pvt. Ltd. &
Ors.
SECTION OF THE COMPANIES ACT: 397/398
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Arguments were advanced by the learned counsel for the petitioners.
None is present on behalf of the respondents. It has been brought to our notice

that the time fixed in this case vide order dated 15.7.2016 was 2.00 p.m.
Adjourned till 2.00 p.m.
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2.00 p.m.

Counsels for the respondents are present and have filed further citations
to resist the prayer made by the petitioner in his application seeking amendment

of the company petition.

To come up on 08.09.2016 for disposal.
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